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We’ll definitely win in India: 
Amazon country manager 
&   Samir Kumar returned to India in October 2024 to lead Amazon India  

 as country manager — his second stint with the company in the country  
  after helping launch Amazon.in in 2013. In an interview with  

Peerzada Abrar in Bengaluru, he says it is still “early innings” for ecommerce and 
quick commerce in India, where the space is witnessing heated competition. Kumar 
uses a cricket analogy to showcase his outlook: Matches are won on the field, not in the 
commentary box. Edited excerpts: 

You were part of the original team 
that launched Amazon.in in 2013, 
and now you’re leading it. What does 
completing 13 years in India mean to 
you, and what does it tell us about 
Amazon’s long-term commitment to 
this market? 

It’s like starting from day one. June n
5, 2013 was when we started, and we 
have come a long way. We have become 
India’s favourite store. The $35 billion 
we are going to invest over the next five 
years — I’m not sure how many com-
panies around the world are investing 
that much in India. It will go to our e-
commerce, operations, AI, and sellers. 
That’s a commitment to India. 

We have just announced 100 cities 
and 1,000 micro-fulfilment centres with 
Amazon Now this year itself. We have 
announced ~2,800 crore of investment 
in our operations. We are investing in 
jobs — we have already created over 2 
million jobs — and we’re going to get to 
3-plus million in the coming years. 

Our sellers have already done $20 
billion in cumulative e-commerce 
exports from India. We aim to raise that 
to $80 billion by 2030. We remain very 
bullish on India. 

A significant portion of that $35 bil-
lion is reportedly earmarked for AI 
data centres rather than e-com-
merce. Is India primarily an AI infra-
structure play for Amazon, or does 
the retail and commerce business 
remain the engine? 

We are continuing to invest in  n
all parts of our business — Prime 
Video, Amazon Pay, our Prime offer-
ing, selection, and our Amazon Now 
speed offering. 

A lot of our fulfilment infrastructure 
is being set up in smaller cities like 
Patna and Kochi. Our latest Now stores 
are in Amritsar, Kochi, and Vizag. 
There is definitely investment in AI and 
infrastructure and data centres, but 
that also aids the overall India story. 

Amazon Now is expanding to 100 
cities with 1,000 micro-fulfilment 
centres. But Blinkit already operates 
over 2,200 dark stores and Flipkart 
Minutes has crossed 800. What gives 
you confidence you can close the gap, 
and how is your approach different? 

At Amazon, it’s always day one. For n
e-commerce and quick commerce, it is 
still very early innings. 

Our play is going to be speed across 
all the selection. You want to go to a 
party and you forgot a gift — you’re 
going to get that on Amazon because 
we’ll get it to you in 10 minutes. But if 

you’re hosting a party and you want the 
complete assortment of balloons, gifts, 
return gifts, and utensils for 50 kids, 
you can get that on Amazon and we’ll 
deliver it to you the next day.  

The assortment of selection, along 
with speed, will be our big differenti-
ation. Safety is a priority for our associ-
ates in fulfilment centres and for 
on-road delivery. 

The quality of our produce will also 
be a differentiation. We have a supply 
chain set up across the country, and the 
farmers we deal with are really happy 
with what we have started. A large part 
of quick commerce is still everyday 
essentials, grocery and fresh produce.  

An ICICI Securities report puts Flip-
kart at roughly 50-60 per cent GMV 
share in Indian e-commerce, Amazon 
at 25-30 per cent, and Meesho at 10 
per cent. How do you respond? 

I don’t buy that. If you’re watching a n
cricket game, the decision is not made 
in the commentary box. It’s made on 
the field. 

Our Prime customer base is the big-
gest in the country. When I look inter-
nally at all the metrics and data, none of 
that is true, in my opinion. There will be 
speculation and reports. I focus on 
improving our customers’ experience. 

For example, 70 per cent of my 
Prime customer base is coming from 
Tier-II and -III cities. There, e-com-
merce is just starting to take off, but 
speed is definitely a challenge. I spend 
all my time and energy on improving 
the inputs for that customer base, along 
with figuring out how I can launch 
quick commerce in 100 cities, with a 
differentiated experience. I believe if 
we do that well, customers are going to 
give us their wallet. 

Quick commerce appears to be hit-
ting saturation in top metros. 
Amazon has announced expansion 
to 100 cities. How do you tailor the 
experience for price-sensitive con-
sumers in Tier-II and -III India, 
where infrastructure, language,  
and buying behaviour are fundamen-
tally different? 

Last year, Amazon waived the  n
seller referral fee to ~0 for products 
priced under ~300. This year, we 
expanded that zero-referral fee struc-
ture to products priced up to ~1,000. 
That is a big lever for us with value-con-
scious customers. 

We are also building a Bazaar offer-
ing, which is blending into our overall 
Amazon experience. You’ll see the Now 
experience and the Bazaar experience 
on the same app. It will make it easier 
for those customers to shop with us. 

How is AI helping with this? 
I am a believer that in most of the n

developed world, AI will make things 
better, but in India, I think AI will make 
things possible. 

If I go to a small seller in Gujarat 
who’s selling dolls, and she wanted to 
list that doll on our France website, ear-
lier, that seller wouldn’t have had the 
capability, even with the selling tools 
we had. Now, with our AI selling assis-
tant, you take a picture of the product, 
and we can list it on the platform. We 
have AI that enables translation. Your 
entire product listing is created first in 
Gujarati or English, then translated into 
French and listed on Amazon.fr. In 
each one of those steps, AI is making it 
possible. I see a big opportunity with 
our seller community. 

You came back to India to help 
launch Amazon.in in 2013, and now 
you’re steering it through its most 
complex competitive phase. What 
does the next decade look like — and 
what would success genuinely look 
like for Amazon India in 2035? 

We’ll continue to expand our selec-n
tion. We’ll continue to focus on the best 
value for our customers, and we’ll con-
tinue to deliver the best possible speed 
and convenience. 

We believe we’ll have the largest 
selection available at the fastest speed, 
with the maximum coverage — hope-
fully every pin code in the country, 
wherever we can do it. That will be our 
first and foremost goal. 

Amazon founder Jeff Bezos always 
says that if you leave behind happy cus-
tomers, he’s happy with that outcome. I 
believe in the next decade, we’ll do the 
same. We’ll leave behind really happy 
customers. Whether I am around or 
not, we’ll have a strong team and the 
Day One culture. 

What will we do 10 years from now? 
We’ll definitely be winning in India. 
vvvvvvvvvvvvvvvvvvvvvvvvvvv 
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Sattva group explores 
data centre opportunity 
Expands Mumbai redevelopment pipeline 
prachi pisal 
Mumbai, 7 June 

Bengaluru-based Sattva group 
is exploring opportunities in 
the data centre space while 
expanding its Mumbai port-
folio through a series of rede-
velopment-led projects, a 
senior executive said. 

“We are also exploring 
opportunities in the data 
centre space, where our plans 
are currently under develop-
ment,” Adrija Agarwal, presi-
dent of Sattva Group and 
founder of Sattva Ventures, 
told Business Standard. 

The company, which 
recently entered Mumbai with 
its ~5,500-crore residential 
project Sattva Sumera in Parel 
with a development potential 
of 2 million square feet (msf), is 
preparing to launch a mixed-
use project in Powai in the 
coming months. 

It is also developing projects 
in Bandra-Kurla Complex 
(BKC) and Vile Parle, while 
Goregaon and Borivali are part 
of its pipeline for next year. 

“Mumbai presents signifi-
cant redevelopment opportun-
ities across multiple micro 
markets. For us, entering 
Mumbai gave us a strong 
opportunity as the housing 
stock has a huge need for rede-
velopment,” she said. 

Agarwal added, “Whether in 
South Mumbai or the suburbs, 
the availability of land is 
inherently constrained. As a 
result, redevelopment and stra-
tegic acquisitions play an impor-
tant role in unlocking new 
development opportunities.” 

She said the company’s 
strategy is centred around 
upgrading housing stock 

through redevelopment, while 
focusing on design and live-
ability. The company believes 
recent infrastructure projects 
are improving accessibility 
across the city. 

“Our approach to Mumbai 
is that while infrastructure is 
changing, whether through the 
Coastal Road, the Trans Har-
bour Link, or East-West con-
nectivity, the housing stock 
still needs to be upgraded,” 
Agarwal said. 

Mumbai is also an impor-
tant market in Sattva’s national 
expansion plans. 

“Mumbai is an important 
market for us, and establish-
ing a presence here is a key 

part of our long-term growth 
plans. Mumbai is the financial 
capital of India, and for Sattva, 
becoming a national player 
required a presence in the 
city,” Agarwal added. 

While acknowledging the 
city’s high development costs, 
she said the company remains 
selective while evaluating 
opportunities. “It is an expens-
ive market. Approval costs and 
floor space index (FSI) are 
expensive, but apartment 
prices are also correspondingly 
higher. We remain disciplined 
in our approach to project 
selection. We will pursue 
opportunities that meet our 
financial, operational, and stra-
tegic objectives,” Agarwal said. 

Around 80 per cent of the 
company’s Mumbai pipeline is 
residential. It is planning a 
commercial project in Bandra-
Kurla Complex (BKC). 

On the broader housing 
market, Agarwal said the 
long-term demand drivers 
remain intact despite peri-
odic fluctuations. 

“India is currently at a 
structural inflection point. 
The political environment is 
supportive, the economy is 
deepening, and there is a 
strong premiumisation trend,” 
she said. 

Apart from residential  
and commercial real estate, 
Sattva is also expanding into 
hospitality. It expects a 340-key 
Taj hotel to launch in Benga-
luru during the first quarter of 
next year. 

Additionally, the group has 
so far delivered 80 msf of  
developments and has another 
100 msf in various stages of 
planning and development 
across markets.

(mumbai is an 
important market for 
us, and establishing a 
presence here is a key 
part of our long-term 
growth plans) 

Adrija Agarwal 
president, Sattva group, and  
founder of Sattva Ventures 

Iata: ATF price 
stabilisation fund 
good solution  
to rising cost 
press trust of india 
Rio de Janeiro, 7 June  

India setting up the aviation 
turbine fuel (ATF) price stabil-
isation fund is a very good sol-
ution to address the problem 
of higher jet fuel costs being 
faced by the domestic air-
lines, a senior International 
Air Transport Association 
(Iata) executive has said. 

While mentioning that 
the current jet fuel scenario 
globally is unprecedented in 
terms of the cost impact, 
Hemant Mistry, director 
energy transition at Iata, cau-
tioned that if the situation 
continues, there would have 
to be more flight reductions. 

The Iata represents over 
370 airlines, including Air 
India, IndiGo, Air India 
Express and SpiceJet.  

The grouping accounts 
for around 85 per cent of  
the global air traffic. Mistry 
said the jet fuel situation  
in terms of cost impact  
is unprecedented. 

“If the situation continues, 
there will have to be more 
demand destruction... that is 
the only way to manage the 
situation, it is an extreme situ-
ation,” he told PTI. 

Demand destruction 
broadly refers to a reduction 
in flights amid rising oper-
ational costs, driven by higher 
jet fuel prices.  

He was speaking on the 
sidelines of the Iata AGM in 
the Brazilian city. 

Mistry said the jet fuel 
prices are dissociated from 
the prices of crude. “We have 
seen that average price of jet 
fuel increased from $96 per 
barrel in November last year 
to $188 per barrel in April this 
year and has settled at around 
$156 per barrel.” 

Reliance Infra seeks review of IBC-linked measures 
prachi pisal 
Mumbai, 7 June 

Reliance Infrastructure  has 
submitted a representation to 
the Securities and Exchange 
Board of India (Sebi), National 
Stock Exchange (NSE) and 
BSE, seeking a review of the 
surveillance framework 
linked to Insolvency and 
Bankruptcy Code (IBC). 

The company has sought a 
review of the Additional Sur-
veillance Measure (ASM) frame-

work and related trading restric-
tions on its shares, citing their 
adverse impact on its more than 
700,000 public shareholders.  

It emphasised the need 
to ensure that market 
mechanisms continue to 
facilitate fair price dis-
covery and maintain 
investor confidence. 

In its representation, 
Reliance Infra has highlighted 
that the current framework, 
which permits trading only once 
a week within a narrow ±5 per 

cent price band, results in price 
movements that are largely 
mechanical and predictable. 
Such restrictions may not 

adequately reflect pre-
vailing business  
fundamentals, oper-
ational performance 
or long-term value 

creation potential,  
it contended. 

Reliance Infra said its 
shares are otherwise actively 
and widely traded in the 
market, reflecting sustained 

investor participation and 
liquidity. The company high-
lighted that the continuation 
of such anomalous and artifi-
cial trading restrictions is 
counterproductive to the inter-
ests of the retail and small 
public shareholders, and 
undermines the efficient func-
tioning of the market. 

The company further sub-
mitted that the impact of 
these restrictions falls dispro-
portionately on its public 
shareholders. 
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